THE FREE PRESS JOURNAL R At I LI EIR DY MUMBAI | MONDAY | NOVEMBER 21, 2022 T

FORM A
PUBLIC ANNOUNCEMENT :
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process
Regulations, 2017) .
FOR THE ATTENTION OF THE STAKEHOLDERS OF MAHASHREE TRADING LTD
1.| NAME OF CORPORATE PERSON MAHASHREE TRADING LTD
2.| DATE OF INCORPORATION OF CORPORATE PERSON | 27/12/1984
3.| AUTHORITY UNDER WHICH CORPORATE PERSON
IS INCORPORATED/ REGISTERED REGISTRAR OF COMPANIES, MUMBAI
4.| CORPORATE IDENTITY NUMBER L51900MH1984PLC034918
5.| ADDRESS OF THE REGISTERED OFFICE AND UNIT-B/21, GROUND FLOOR, RAJ INDUSTRIAL
PRINCIPAL OFFICE (IF ANY) OF CORPORATE COMPLEX, MILITARY ROAD, MAROL, ANDHERI
PERSON EAST MUMBAI - 400059
6.| LIQUIDATION COMMENCEMENT DATE OF
CORPORATE PERSON 17N1/2022
7.| NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE MR. HARESH BABULAL SHAH
NUMBER AND THE REGISTRATION NUMBER FIRST FLOOR, MATRUCHAYA BUILDING,
OF THE LIQUIDATOR PLOT NO 27, MITRAMANDAL COLONY PARVATI,
PUNE- 411009
haresh. mergersindia@gmail.com
020-2951 0767
IBBI/IPA-001/IP-PD0378/2017-18/10635
8.| LAST DATE FOR SUBMISSION OF CLAIMS 17N2/2022
Noticeis hereby given that the Mahashree Trading Ltd has commenced voluntary liquidation on 17" November
2022,

The stakeholders of Mahashree Trading Ltd are hereby called upon to submit a proof of their claims, on or
before 17" December 2022 to the liquidator at the address mentioned against item 7.
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submitthe proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Sd

Mr. Haresh Babulal Shah
Date: 21.11.2022 Liquidator
Place: Pune IBBI/IPA-001/IP-P00378/2017-18/10635
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